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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
SEMG Marg Civil Lines,Old Red Building,Allahabad-211004
Regional Brauch, Allahabad
raged: G3r11/2017
o
Appeilant as per address in table below

Respondent as per address in table below

Fina] Order Ng. A/71289/2017-SMIBR] dated 25/16/2017

Lam direeted to wansmit herewith a certified copy of order passed by the Tribunal under section 129-A0) of the

Customs Act, 1962, o
4 :
stf, Reglstrar

Application Appeal Name and Address of Appeliant
‘ CO19Z0H TRIVENI TRADING
COMPANY

88, Rana Pratap Marg, Karol
Bagh, N Delhi

Name and Address of
Respondent

: -C.CE. GHAZIABAD
C.G. 0. Complex-11, Kamla
Nehru Nagar, Ghaziabad 201302
Copy To

3 Bar Association, CESTAT, Aahabad
4 Director Publications, Customs, Excise. 1], Estate, Drelhi

5 M/ Centax Publications Pvy, Lad., £512-B, Bhishim Pitamah Mzu'g, Opp 1CICT Bank of Defence Colony New
Peihi-3

O Conpany Law nstitse of Indiy Efvl. Ltd., No.2 {old no.36), Vaithyaran Sueet, T, Magar, Chennaj-|7
T Tuxmann Allied Service Pyt Lk, 539/32, New Rohuak Road, New Dethi-1 100035

8 LAWCRUX Advisors Py, Lid., LAW House, 1-§, Sector-10, Faridabad 121003 (Harvana

Y TaxIndiaOnline.com Py, Lid., 2nd Floor, Vasant Arcade, Vasant Kunj, New Dethi - 150070

HI Mk Professional Services Py, Lid,, 108, Everest Block, Aditya Enclave, Hyderabad — 38

1T The ICFAL society, 32, Nagarfuna Hill Punjagutta Hyderabad,-500082

12 A8 Knowledge Processing Pwvi, ild,(tnxmnnagemcmimiia.com),}?‘fl‘-] 9,15t Floor,Cross River Mall.CBE
Growad, Near Karkardooma Cowrt,Delhic1 10032

T

13 CLR, 14 Gitice Copy 15 Second Folder Cog:y/ﬁ’ﬁt’mrd Fifa /’ o
;pm:%;:’;is!r;n‘

L
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'COURT No. 1
APPEAL No.C/619/2011-CU[SM]
(Arising out of Order-in-Appeal  No. 11-Cus/GZB/2011-12 dated

13/04/2011 passed by Commissioner of Customs & Central Excise
(Appeals), Ghaziabad)

M/s Triveni Trading Company, Appellant
Vs.

Commissioner of Central Excise, Ghaziabad Respondent
Absent on call, .. for Appellant

Shri Gyanendra K. Tripathi, Assistant Conunissioner (AR),for Respondent

CORAM:
Hon’ble Mr. Anil G. Shakkarwar, Member (Technical)

Date of Hearing : 25/10/2017
Date of Decision 25/1072017
FINAL ORDER NO-"2/4.89/20.17...

Per: Anil G, Shakkarwvar

List revised. None present for the appeliant.

2. It may be mentioned that as per maxim, VIAILATIBUS
ET NON DORMIENTIBUS JURA SUB VENIUNT, law helps
those who are vigilant and not those who go to sleep.

3. The appeal is dismissed for default.

{Dictated in Court)

-5d/-
{ANIL G, SHAKKARWAR)
Member (TECHNICAL)
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